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NOTIFICATION

No. 02/SROJ2009 Date : 11.02.2019

In exercise of the powers cdnfefred_by Axticle 229(2) of the
GOnstituti'on.'of India, Hon'ble the Ch'ief .J.usticc of the_High Court of
Judicature 'fox'_Rajasthafi' hereby makes the following Rules further to
‘amend the R’éj_'as_thén High.-Courf Staff 'Servlice.Rules, 2002:- |

{. Short Title and Commencement:-

(i) These Rules may be cafled as “The Rajasthan High Court

Staff Service (Amendment) Rules, 20197,

(i) They shall come into force with immediate effect.

2. Amendment in Rule 13 . The existing sub rule (1) of Rule 13
shall be -sx_ibstituted by the following - | |
“A candidate for direct recruitment to the Service shall pay such
examination fee and in such manner as may be prescribed by the
Appointing Authority from time to time”

By order of Hon'ble the Chief Justice

(SATISH ﬂmﬁm -

REGISTRAR GENERAL

No. Gen/XV/(4)02/2019/848-849  Date: 11022019

Copy forwarded to the :

(1) Principal Secretary to Government, Law Department-Cum-
Legal Remembrance, Rajasthan, Jaipur with the reéiuest to
kindly obtain the permission from the Bhasha Vibhag for

 publication of this Notification in English as a special case
~_as the concemed Rules Viz. the Rajasthan High Court Staff
“ Service Rules, 2002 are in English fanguage and convey the |
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same to the Superintendent Govemme:nt Central Press
. Jaipur under intimation to this office. |
(2) The Superintendent, ‘Govemment Central Press Rajasthan
- Jaipur for publication in the next issue of the Rajasthan
'Rajpatra. Exemptlon for. pubhcatmn of the Notification in
Hindi is being obtained from the Bhasha Vibhag through the -

Law Secretary. A copy of such Gazette may kmdly be sent

to this office mnnedmtely - . .
). Registra.r(\flgllancc) Rajasthan. : Hi_-'gh . ) C_ourt
- Jodhpur/JaipurBench Jalpur | - |
(4) Registrar(Admn.), Rajasthan H]gh Court, Jodhpurl]alpur
- Bench Jaipur,
(5) Director, Rajasthan State Judicial Academy, Jodhpur - _
(6) Registrar-cum-Principal Secretary__ to Hon'ble the Chief
- Justice, Rajasthan High Court. -
(7) Al Registrars, Rajasthan High Court Jodhpur/Jalpur Bench
' Ialpur :
(8)  : Reglstrar(Rules) Rajasthan High Court, Jodhpur |
(9) Chief Accounts Officer, Rajasthan High Court, Jodhpur.
_'(10 All Deputy Registrars, Rajasthan High Court, Jodhpur/
Jaipur Bench Jaipur. : : |
(11) All - Assistant chlsn'ar/ Court Of’ﬁcer/ St. leranan _
Rajasthan High Court, Jodhpur/JalpurBench Jaipur, -
(12) Senior Ltbranan Rajasthan High Court Jodhpur/Bench-
~ Jaipur, with the direction to update the Rajasthan High Coun
- Staff Service Rules, 2002 and upload the same on the
offic:al website of the Rajasthan High Court.
(13) P.S. to All the Hon'ble Mr. Justice, Ra_;asthan I—hgh Court n
* Jodhpur/ Jaipur Bench, Jalpur g - -
- {14) All Assistant Account Ofﬁcer/ All -Administrative Ofﬁccr _
Judicial Rrya_sthan High Cour_t Jodhpur/]mpur Bench .
- Jaipur. - o '

“for miormatnon and necessary action.

REG@R GE RAL



